
       

   

     
 

       

  
 
 

 

   
   

 

   
 
    
     

   
     

     

  
   

  

       
        

        
          
   

         
      

       
      
    

        
       

    

      
        

      



       

    

       
       

      
      

         
   

         
         

       
         

        
          

       
          

          
           

          
         

        
          

             
          

         
           

         
       

       
          

         
           
        

        
    

         
         

         
        

        
         

        
        

       
          

        
         

  



       

   

        
        

       
        

       
       

      
        

      
       

      
      
       

         
           

       

      
       

         
     

     
       

       
        

       
      
       

     
      
     
      

       
        

       
         

     
       

       
      
              

                       



       

       

      
 

       
      

       

         
     

        
      

       

       
       
    
      

    
      

  

      
      

       

        
       

        
     

         
       

       
       

        
       

         
         
        

      

           
       

                                      

  



THE NATIONAL COMPANY LAWTRIEUNAL, MUMEAI BENCH, MUMBAI

c.p. No.494l14lNCrT/MB/MAH/2017

efficientlv u'ith the provisions of Companies Act, 2013
causing no prejudice either to the members or to the
creditors of the Petitioner. Therefore, the conversion is
hereby allou,ed. The Petitioner is hereby directed to give
effect of the conversion by requisite alteration in its Articles
rvhich is herebv addressed ard communicate the altered
Articles u'ithin a period of 15 days to the Registrar. C.P.
494 / t4lll / NCLT I MB / MAH / 2017 is, therefore, allowed. No
order as to cost.

Bhaskar Pantula Mohan
Member (J)

M.K. Shrawat
Member(J)

Dtted: 22"d November, 2O17
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